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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 29.09.2022 (THURSDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
02:00 PM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 96 of 2021 

 

Bhandari Cross Fields Ltd. & Anr. 

Vs. 

Registrar of Companies & Anr. 

 

Akash Deep Gupta Vikayesh Atre-R2 

    

   For Admission (After Notice) 

2.  Comp. App. (AT) 

No. 36 of 2022 

 
 

SRG Altis Zeus Health Care Pvt. Ltd. & 

Ors. 

Vs. 

Akash Bakhshi & Ors. 

 

Abhinav Kardekar CS Nitin Agrawal 

Saswat S. Acharya 

Shikhar Srivastava-

R1-4 

 

3.  Comp. App. (AT) 

No. 111 of 2022 

 

Parinda Buildcon Pvt. Ltd. 

Vs. 

The Registrar of Companies,  

NCT of New Delhi & Haryana & Ors. 

 

Apoorv Agarwal   

 

   For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 192 of 

2021 
 

 

Indiabulls Asset Reconstruction 

Company Ltd. 

Vs. 

Pawan Kapoor 

 
With 

Sumesh Dhawan Ranjana Roy Gawai 

Vineet Kumar 

Pervinder 

5.  Comp. App. (AT) 

(Ins) No. 55 of 

2022 

 

Pavan Kapoor  

Vs. 

Indiabulls Asset Reconstruction 

Company Ltd. & Ors. 

 

Gaurav  Sumesh Dhawan 

Vatsala Kak 

6.  Comp. App. (AT) 

(Ins) No. 725 of 

2021 

 

West Bengal Financial Corporation 

Vs. 

Krishnaswami CVR & Anr. 

 

Madhumita 

Bhattacharjee 

Soumya Dutta 

Rohit Djutta-R1 
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7.  Comp. App. (AT) 

(Ins) No. 879 of 

2021 

 

Pankaj Khandelwal  

Vs. 

A Gangwal Real Estate L.L.P. & Anr. 

 
With 

Ankita Chaudhury  

 

Prakul Khurana 

Prabhansh Sharma-

R1 

Ankit Sareen-R2 

8.  Comp. App. (AT) 

(Ins) No. 270 of 

2022 

 

Rajasthan State Industrial Development 

and Investment Corporation 

Vs. 

Shri Shankar Khandelwal & Anr. 

 

Anuj Bhandari  Ankit Sareen-R1 

9.  Comp. App. (AT) 

No. 52 of 2020 
 

 

Sawai Singhai Yash Jain & Anr. 

Vs. 

Maharashtra Scooters & Ltd. 

 

Ritesh R. Mahajan Govindshankar 

Krishnan 

Bhuvan Thakkar 

 

 

 

 

 

  Copy to: - 
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